IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

25.01.2025

Case No. Courtjamount
Fee
| paid

Notified

to be

Rejec

Status

1 |s BARIK  [6456/2025(25.01.2025 |BLAPL/4647/2024 [10 | c |
‘2 EA:AYAT ‘6462/2025‘25.01.2025 MACA/77/2016 ‘10 ‘ ‘c ‘
3 |N BEHERA [6463/202525.01.2025 |FAO/12/2018 o | c |
4 |B K DALAI |6470/2025(25.01.2025 |CONTC/7398/2024 |10 | c |
5 |B K DALAI [6473/2025(25.01.2025 |CONTC/7424/2024 [10 | c |
6 |[B L SAHOO [6475/2025[25.01.2025 |WP(C)/865/2025 |10 | c |
T lomanpy | |6476/2025(25.01.2025 W (C)/1694/2025 |10 c
8 lomanpy |6478/2025(25.01.2025 WP (C)/1426/2025 |10 c
9 |K PARIDA |6480/2025(25.01.2025 |WP(C)/1433/2025 |10 | c |
10 |S K MISHRA|6481/2025(25.01.2025 |WP(C)/1207/2025 |10 | c |
‘11 e ek ‘6485/2025‘25.01.2025 BLAPL/1581/2023 ‘10 ‘ ‘c ‘
12 |S K RATH |6491/2025(25.01.2025 |WP(C)/13566/2007 |10 | c |
13 |D K BEHERA |6492/2025(25.01.2025 |WP(C)/1906/2025 |10 | c |
14 |D K BEHERA|6493/2025(25.01.2025 |WP(C)/1906/2025 |10 | c |
15 |K PARIDA |6494/2025(25.01.2025 |WP(C)/1966/2025 |10 | c |
16 |P PANDA  |6496/2025(25.01.2025 |CONTC/3918/2024 |7 | CE
JITENDRA ‘ ‘
17 |KUMAR 6497/2025(25.01.2025 |WP(C)/2300/2025 |10 c
MISHRA 2
18 |S K BEHERA|6498/2025(25.01.2025 |WP(C)/20411/2017 |10 | c |
19 |A DAS 16499/2025|25.01.2025 |WP(C)/32452/2024 |10 | c |
20 M K NAYAK [6500/202525.01.2025 |[WPC(OAC)/314/2018 |7 | o
21 |S K BEHERA|6501/2025(25.01.2025 |WP(C)/20408/2017 |10 | c |
22 |D K PANDA |6502/2025(25.01.2025 |WP(C)/29851/2024 |10 | c |
23 |P SETHY  |6505/2025(25.01.2025 |WP(C)/5329/2024 |7 | o
‘24 onTRAY ‘6506/2025‘25.01.2025 WP (C) /31702/2024 ‘10 ‘ ‘c ‘
25 |M K NAYAK [6507/202525.01.2025 |[WPC(OAC)/313/2018 7 | o
26 |B SAMAL  |6509/2025(25.01.2025 |WP(C)/307/2025 |10 | c |
27 |P R SWAIN [6510/2025|25.01.2025 |CMP/668/2015 7 | o
28 MR 16511/2025|25.01.2025 |WP(C)/348/2025 |10 | c |




ROUTRAY | |

|

| |
29 |P R SWAIN [6512/2025[25.01.2025 |CVREV/133/2001 |7 | v
30 |T SWAIN  [6513/2025(25.01.2025 |WP(C)/29247/2024 [10 | c |
31 |T K NAYAK |6515/2025(25.01.2025 |WP(C)/11025/2022 [10 | c |
32 |P R SWAIN |6516/2025(25.01.2025 |CVREV/164/1994 |7 | v
‘33 P R SWAIN ‘6517/2025‘25.01.2025 C)/30436/2024 ‘7 ;Aggéiggs‘ ‘
34 |M K PANDA [6518/2025(25.01.2025 |LAA/63/2018 |7 | R
35 |D JETHY  [6519/2025(25.01.2025 |[WP(C)/2207/2015 |7 | v
36 |D JETHY  |6520/2025(25.01.2025 |[WP(C)/22415/2014 |7 | v
37 |D JETHY  [6521/2025(25.01.2025 |WP(C)/8237/2014 |7 | R
38 |SK SAMIM [6522/2025(25.01.2025 |[WP(C)/13776/2014 |7 | v
39 M R BARIK [6523/2025(25.01.2025 |SA/169/1988 |7 | R
40 |S P SAHOO [6524/2025(25.01.2025 |WP(C)/11188/2024 |7 | .
41 B K DAS  |6525/2025|25.01.2025 |WP(C)/15240/2016 |7 | .
42 |P BEHERA  |6527/2025(25.01.2025 |0JC/7967/2000 |7 | .
43 |B K PANDA |6528/2025|25.01.2025 C) /24031/2024 |7 ééggéigés
ga RICENIAN 1652972025 (25.01.2025  ¥20/300/2003 7 u
45 |D NAYAK  [6532/2025(25.01.2025 |0JC/4871/1999 |7 | CE
46 |S NAYAK  [6534/2025(25.01.2025 |WP(C)/2484/2004 |7 | R
47 |S MOHANTY [6535/2025(25.01.2025 |0JC/13232/1998 |7 | S
148 |S MOHANTY [6536/2025|25.01.2025 |WP(C)/11337/2009 |7 | R
‘49 A BT ‘6537/2025‘25.01.2025 C)/15766/2023 ’7 ‘ ‘U ‘
50 |P R NAYAK [6538/2025|25.01.2025 |CRLMP/1507/2022 |7 | R
51 |B N SAHU |6539/2025[25.01.2025 |CRLMC/548/2022 |7 | u |
52 |M R SAHOO |6541/2025/25.01.2025 |RSA/337/2010 |7 | v
53 |P K JENA |6542/2025(25.01.2025 |[WP(C)/19906/2008 |7 | v
54 |P BEHERA |6543/2025/25.01.2025 |WP(C)/16091/2024 |7 | R
55 |P CH DAS |6547/2025(25.01.2025 |WP(C)/3891/2005 |10 | c |
56 | oumupa |6550/2025(25.01.2025 C)/2238/2025 |10 c
57 lomanpy |6557/2025(25.01.2025 C)/17134/2020 |10 c
58 |S.K.BEHERA |6558/2025(25.01.2025 |WP(C)/32527/2024 |10 | c |
59 |S.K.BEHERA 6559/2025(25.01.2025 |[WP(C)/32363/2024 |10 | c |
60 |P K RATH |6560/2025/25.01.2025 |WP(C)/4504/2024 [10 | c |
‘61 oA ATRA 6561/2025‘25.01.2025 C)/32747/2024 ’10 ‘ ‘c ‘
62 |P K MISHRA|6562/2025(25.01.2025 |[WP(C)/3078/2013 |10 | c |
63 |R. C. ROUT |6563/2025(25.01.2025 |WP(C)/32722/2024 |10 | c |
64 |R. C. ROUT |6564/2025(25.01.2025 |WP(C)/32346/2024 [10 | c |
‘65 ° b ‘6565/2025‘25.01.2025 C)/3078/2013 ‘10 ‘ ‘c ‘

PATNAIK




66 |R. C. ROUT|6566/2025|25.01.2025 |WP(C)/32187/2024 |10 | c |
‘67 ‘ﬁOEANTY ‘6567/2025‘25.01.2025 WP (C) /5696/2024 ‘10 ‘ ‘c ‘
68 |R. C. ROUT|6568/2025(25.01.2025 |WP(C)/32180/2024 [10 | c |
69 |R. C. ROUT|6569/2025(25.01.2025 |WP(C)/32177/2024 [10 | c |
70 |P. BEHERA |6570/2025/25.01.2025 |WP(C)/1664/2025 [10 | c |
71 M K PANI |6574/2025/25.01.2025 |JCRLA/46/2019 0 | c |
M/S.LALIT
72 S;ﬁiiANA, 6575/2025 [25.01.2025 |WA/315/2021 10 c
R.R.JENA
73 |D SAMAL  |6590/2025|25.01.2025 |BLAPL/1714/2024 |7 | u |
74 |J KAMILA |6591/2025(25.01.2025 |BLAPL/11285/2024 |10 | c |
75 |BB MALLICK |6592/2025(25.01.2025 |BLAPL/11330/2024 |10 | c |
76 |BB MALLICK |6593/2025(25.01.2025 |BLAPL/11288/2024 |10 | c |
77 |M BEHERA |6594/2025(25.01.2025 |BLAPL/213/2025 |10 | c |
78 |DP DASH  |6595/2025(25.01.2025 |BLAPL/516/2025 |10 | c |
79 |DK BEHERA [6596/2025(25.01.2025 |BLAPL/265/2025 |10 | c |
80 [N SAHOO  [6597/2025(25.01.2025 |BLAPL/504/2025 |10 | c |
81 [BP TANGA |6598/2025(25.01.2025 |BLAPL/508/2025 |10 | c |
82 |PK PANI  [6599/2025(25.01.2025 |BLAPL/13112/2024 |10 | c |
83 |KSHITISH |6600/2025(25.01.2025 |BLAPL/525/2025 |10 | c |
84 |BP TANGA [6602/2025(25.01.2025 |[BLAPL/521/2025 |10 | c |
85 |J KAMILA [6603/2025(25.01.2025 |BLAPL/12978/2024 [10 | c |
86 |D. P. DASH|6604/2025(25.01.2025 |WP(C)/1634/2025 |10 | c |
87 [B. SAMAL |6605/2025(25.01.2025 |WP(C)/1863/2025 |10 | c |
88 ?WATQ 6608/2025(25.01.2025 |WP(C)/2347/2025 |10 c
89 |D. K. JENA|6609/2025(25.01.2025 |WP(C)/2136/2025 |10 | c |
90 giNgﬁ 6611/2025(25.01.2025 |WP(C)/28448/2024 |10 c
91 |P K SWAIN [6612/2025|25.01.2025 |CMP/740/2024 0 | c |
92 |A K NAYAK [6614/2025(25.01.2025 |CMP/747/2024 0 | c |
93 |7 P KAR  [6616/2025(25.01.2025 |CMP/758/2024 0 | c |
94 |P. K. JENA|6617/2025|25.01.2025 |CRLREV/755/2024 |10 | c |
SANJIB ‘ ‘
95 |KUMAR 6618/2025|25.01.2025 |BLAPL/496/2025 |10 c
BHANJADEO
96 |C R SWAIN [6619/2025|25.01.2025 |CMP/719/2024 0 | c |
[ | | Total 1870

NIC




